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Supreme Court [8]

Ashu Tomar v. Ajay Tomar, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC OnLine
SC 1530

Daivshala v. Oriental Insurance Co. Ltd., (Manoj Misra and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 1534

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and Augustine George
Masih, J.), 2025 SCC OnLine SC 1529

Kamal Tailor v. State of Rajasthan, (Sudhanshu Dhulia and Aravind Kumar, JJ.), 2025 SCC OnLine
SC 1531

Olympia Tech Park (Chennai) (P) Ltd. v. N.S. Srinivasan, (Sanjiv Khanna, C.J. and Sanjay Kumar,
J.), 2025 SCC OnLine SC 1528

Operation Telangana State Southern Power Distribution Co. Ltd. v. Ch. Bhaskara Chary, (Surya
Kant and P.S. Narasimha, JJ.), 2024 SCC OnLine SC 5577

S. Mohammed Hakkim v. National Insurance Co. Ltd., (Sudhanshu Dhulia and Aravind Kumar, JJ.),
2025 SCC OnLine SC 1533

Santhosh Karunakaran v. Kerala Cricket Assn., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 1532

Allahabad High Court [24]
Aliya v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4382
Artiv. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4376
Ashok Kumar Rai (Dr.) v. State of U.P., (Prashant Kumar, J.), 2025 SCC OnLine All 4362

Basant Dev Sharma v. State of U.P., (Saral Srivastava and Arun Kumar Singh Deshwal, JJ.), 2025
SCC OnLine All 4374

Bishambhar Dayal Gautam v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4365
Boby Parveen v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4367
Gajala Tyagi v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4378

Jai Kishun Yadav v. State of U.P., (Mahesh Chandra Tripathi and Vinod Diwakar, JJ.), 2025 SCC
OnLine All 4385

Kavita v. State of U.P., (Mahesh Chandra Tripathi and Vinod Diwakar, JJ.), 2025 SCC OnLine All
4384

Khushnuma v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4377

Khushnuma v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4383

Lalloo v. Appellate Authority, (Pankaj Bhatia, J.), 2025 SCC OnLine All 4369

Mahtab Alam v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 4363

Mohd. Javed v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4370

Muskan v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4381

Prashant Kumar Dwivedi v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4364
Sajjan Pal Singh v. B.R., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4375

Sanjay Gupta v. State of U.P., (Saral Srivastava and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 4372

Sanjay Kumar Pandey v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4368
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Santosh Kumar Agrawal v. State of U.P., (Saral Srivastava and Arun Kumar Singh Deshwal, JJ.),
2025 SCC OnLine All 4373

Seema Rai v. State of U.P., (Saral Srivastava and Arun Kumar Singh Deshwal, JJ.), 2025 SCC OnLine
All 4379

Suman Lata Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4371
Yashendra Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4366
Zaihra v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4380

Andhra Pradesh High Court [14]
Alladi Punna Rao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2747
Dindukurthi Ramprasad v. V. Pradeep Kumar, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 2746

G. Geetha Bai (Dr.) v. State of A.P., (B. Krishna Mohan and A. Hari Haranadha Sarma, JJ.), 2025
SCC OnLine AP 2755

Kaduru Chinnappanna v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2756

Kanumala Naresh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2752

Kari Ramu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2748

Kota Indira v. State of A.P., (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 2757

Mullapudi Yamini Pushkarini v. Union of India, (B Krishna Mohan, J.), 2025 SCC OnLine AP 2758
Naveen Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2749

Nithish I v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2750

Pamidipati Bhagya Lakshmi v. K. Kanaka Durga, (Ravi Nath Tilhari, J.), 2025 SCC OnLine AP
2745

Rama Rao Nagesh Babu v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2754

Singamsetti Naga Venkata Venugopala Krishna v. State of A.P., (Dr Venkata Jyothirmai Pratapa,
J.), 2025 SCC OnLine AP 2753

Sk. Manisha v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2751

Bombay High Court [17]

Atul Projects India (P) Ltd. v. Nima Developers (P) Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 2725

BIO Clean System India (P) Ltd. v. Solapur Municipal Corpn., (Alok Aradhe, C.J. and Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 2739

Delip (Raju) Ragu Naik v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2740

Kapil Ratan Shitole v. Inspector General Prison, (Anil L. Pansare and M.M. Nerlikar, JJ.), 2025
SCC OnLine Bom 2733

Lonavala Khandala Citizens Forum v. Municipal Council of Lonavala, (Alok Aradhe, C.J. and
Sandeep V. Marne, J.), 2025 SCC OnLine Bom 2735

Mahadev Gaonkar v. Bicholim Merchant Urban Coop. Credit Society Ltd., (Valmiki Menezes, J.),
2025 SCC OnLine Bom 2732

Mayur L. Desai v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 2736
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Raisoni Ventures (P) Ltd. v. State of Maharasthra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025
SCC OnLine Bom 2737

Rajesh v. State of Maharashtra, (Anil L. Pansare and M.M. Nerlikar, JJ.), 2025 SCC OnLine Bom
2730

Shubhangi Sunilkumar Dubey v. Dental Council of India, (Manish Pitale and Y.G. Khobragade, JJ.),
2025 SCC OnLine Bom 2738

State of Maharashtra v. Bhagwat Maruti Kale, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom
2727

State of Maharashtra v. Naval Sukdev Gharate, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom
2728

State of Maharashtra v. Ramesh Bhagwanrao Gadhe, (Abhay S. Waghwase, J.), 2025 SCC OnLine
Bom 2729

State of Maharashtra v. Sanjay Baban Katkar, (Sarang V. Kotwal and Shyam C. Chandak, JJ.), 2025
SCC OnLine Bom 2731

State of Maharashtra v. Santosh, (Nitin B. Suryawanshi and Manjusha Deshpande, JJ.), 2025 SCC
OnLine Bom 2726

Uvik Technologies (P) Ltd. v. Nearby Technologies (P) Ltd., (Somasekhar Sundaresan, J.), 2025 SCC
OnLine Bom 2741

Waman v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2734

Calcutta High Court [63]
Abdul Kader v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6097
Achinta Kumar Basak v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6100

Agarwal Coal Corpn. (P) Ltd. v. R.K. Commotrade (P) Ltd., (Krishna Rao, J.), 2025 SCC OnLine
Cal 6089

Agnimitra Mukhopadhyay v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6113

Ajit Kumar Modak v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 6085

Amal Kumar Bhattacharjee v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6127
Animesh Majumder v. Union of India, (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6111
Aswini Das v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 6120

Avijit Kr Modak v. Indian Oil Corpn. Ltd., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 6128
Ayushmit Sengupta v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 6125

B.B.M. Enterprise v. State of W.B., (Arijit Banerjee and Rai Chattopadhyay, JJ.), 2025 SCC
OnLine Cal 6087

Baidyanath Shaw v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 6108

Bidyutlata Mahapatra v. Shrachi Developers (P) Ltd., (Arijit Banerjee and Rai Chattopadhyay,
JJ.), 2025 SCC OnLine Cal 6073

Biman Chandra Majhi v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6126

Binod Kumar Goel v. Siliguri Municipal Corpn., (Sabyasachi Bhattacharyya and Uday Kumar,
J1.), 2025 SCC OnLine Cal 6091

Bishal Sarkar v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 6083
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Chhamchun Nahar Bibi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6118
D.K. Enterprises (P) Ltd. v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 6076

Darjeeling Dooars Chiya Shramik Suraksha Samity v. State of W.B., (Saugata Bhattacharyya, J.),
2025 SCC OnLine Cal 6105

Eastern Coalfields Ltd. v. Uttam Bouri, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 6129

Garden Reach Shipbuilders & Engineers Ltd. v. Marine Craft Engineers (P) Ltd., (Arijit Banerjee
and Om Narayan Rai, JJ.), 2025 SCC OnLine Cal 6072

Gita Roy Sinha v. Collector, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6080
Gour Chandra Bera v. State of W.B., (Prasenjit Biswas, J.), 2025 SCC OnLine Cal 6075
Greenzen Bio (P) Ltd. v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6106

Jamal Seikh v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC OnLine
Cal 6109

Joydev Chandra Sinha v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025
SCC OnLine Cal 6090

Kamal Kumar Mondal v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6122

Kusum Udyog Ltd. v. Provident Fund Commr.-I, (Saugata Bhattacharyya, J.), 2025 SCC OnLine
Cal 6095

Mahadeo Jute & Industries Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal
6132

Manoj Bauri v. Durgapur Projects Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6124

Manoj Kumar Meharia v. Netai Bhattacharya, (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal
6079

Minu Barman v. Sudhir Barman, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC
OnLine Cal 6092

Muchha Molla v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 6104
Mukta Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6119

National Insurance Co. Ltd. v. Ratna Singh, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal
6088

Nilam Lakra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6115

Peanuts Retail (P) Ltd. v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6103
Pushpa Rani Ghosh v. Bidyut Ghosh, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6074
Rajarshi Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6114
Rajen Golay v. Commr. of Revenue, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6094
Reeve Kar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6099

Samim Mehedi Hasan v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 6131

Sanjib Pal v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6123

Sarita Agarwal v. Commr., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6101

Satya Ranjan Dutta v. Siliguri Municipal Corpn., (Saugata Bhattacharyya, J.), 2025 SCC OnLine
Cal 6098

Shyam Sunder Larha v. State of W.B., (Prasenjit Biswas, J.), 2025 SCC OnLine Cal 6081
Soma Ghosh v. Jalpaiguri Municipality, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6102
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Indo Computech Software Hardware Systems Ltd. v. Gujarat Narmada Valley Fertilizers Co. Ltd.,
(Sangeeta K. Vishen and Mool Chand Tyagi, JJ.), 2025 SCC OnLine Guj 2956

Jagatsinh v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 2971

Jigarbhai Rameshbhai Panchal v. Alpesh Champalal Dave, (Maulik J. Shelat, J.), 2025 SCC OnLine
Guj 2953

Kantaben Mafatlal Magarwadia v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj
2961

Kanusinh Pratapsinh Thakore v. State of Gujarat, (Nikhil S. Kariel, J.), 2025 SCC OnLine Guj 2963
Majidkhan v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, J].), 2025 SCC OnLine Guj 2975

Mitesh Vishanubhai Prajapati v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC
OnLine Guj 2979

Mohd. Suleman Rehamatkhan Pathan v. Mahendrabhai Parsottambhai Padhiyar, (Maulik J. Shelat,
J.), 2025 SCC OnLine Guj 2968

Pravinbhai Amababhai Lathiya v. State of Gujarat, (Mauna M. Bhatt, J.), 2025 SCC OnLine Guj
2960

Pravinbhai v. State of Gujarat, (llesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2972

Rabari Dhavalbhai Rashikbhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC
OnLine Guj 2969

Rabari Kanjibhai Muljibhai v. Special Land Acquisition & Rehabilitation Officer, (Devan M. Desai,
J.), 2025 SCC OnLine Guj 2954

Raijibhai Bharatsinh Sindha v. Gujarat State Electricity Corpn. Ltd., (Sandeep N. Bhatt, J.), 2025
SCC OnLine Guj 2957

Rajat v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2973
Salmabai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2978
Samir v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2982
Sanjay Babulal Baraiya v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC OnLine Guj 2958

Sharmishtaben Ghanshyambhai Patel v. Shantaben Keshavbhai Parmar, (Maulik J. Shelat, J.), 2025
SCC OnLine Guj 2966

Sumit Shankarbhai Parsotambhai Chauhan v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.),
2025 SCC OnLine Guj 2981

Surmal v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2976
Tank Nanakikaur Arjunsing v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2955

Uttar Gujarat Vij Co. Ltd. v. Vaghela Gitaba Mahendrasinh, (Maulik J. Shelat, J.), 2025 SCC
OnLine Guj 2967

V C Shah Patel Services (P) Ltd. v. Revenue Department, (Aniruddha P. Mayee, J.), 2025 SCC
OnLine Guj 2962

Vishvajeetsinh Ajaysinh Ramshankar Thakur v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.),
2025 SCC OnLine Guj 2974

Viveksing v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 2980

Yogeshkumar Rameshchandra Vaghela v. State of Gujarat, (Sandeep N. Bhatt, J.), 2025 SCC
OnLine Guj 2959
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Himachal Pradesh High Court [96]
Aliya Saklani v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3217
Amar Chand v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3258
Amar Nath v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3250
Anil Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3269
Arun Azad v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3191
Ashok Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3192
Ashwani Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3262
Avtar Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3234
Balaito Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3195
Balwant Singh v. LAO, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3175
Bandana Kumariv. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3237
Bhup Singh Chauhan v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3265
Bhupinder Pal v. H.P. SEB Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3259
Bihari Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3218
Bimla v. Rama Nand Thakur, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3178
Bishan Dass v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3256
Chaman Lal v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3249
Dharamvir v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3220
Dilawar Singh v. Regional Passport Office, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3225
Goverdhan v. LAO, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3174
Hans Raj v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3263
Himachali Devi v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3190
Jai Prakash v. Union of India, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3189
Jai Ram Bharti v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3188
Jogindra v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 3268
Kala Deviv. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3205
Kanta Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3204
Kanta Verma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3241
Karam Dass v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3253
Khem Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3216
Kiran Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3247
Kishori Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3187
Kishori Lal v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 3266
Krishan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3211
Kumari Rajni v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3213
Lalit Mohan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3221
Lot Ram v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3222
Manjula Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3245
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Manoj Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3196

Minakshi Rana v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3240

Mindal Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3242

Mohar Singh v. H.P. State Forest Corpn., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3238
Moti Lal Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3215

Nand Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3257

Navjeewan Singh v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3212
NDN Constructions v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3194

Nishi Sood v. H.P. Tourism Development Corpn. Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP
3261

Om Parkash v. Abhishek Jain, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3183

Om Prakash v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3230
Parveen Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3227
Pawan Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3198
Prakash Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3219
Prashant Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3233
Praveen Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3202
Praveen Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3264
Prem Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3239
Prem Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3246

Raj Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3244

Rajat Sondal v. H.P. Forest Station Development Corpn. Ltd., (Sandeep Sharma, J.), 2025 SCC
OnLine HP 3224

Rajinder Pal v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3231
Raju Ram Chandel v. H.P. SEB Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3260
Rakesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3229
Ramesh Chand v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 3199
Ramesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3193
Ran Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3252
Ranjana Nayyar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3235
Ravinder Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3236
Reena Gupta v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3197
Rekha Devi v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3206
Renu Choudhary v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3185
Richa Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3248
Roshni Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3254
Sandeep v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3214

Satbir Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3243
Satya Prakash v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3223
Seema Devi v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 3184
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Sharvan Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3201
Sharvan Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3226
Sonia Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3232

Sonia Thakur v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 3267

State of H.P. v. Ram Swaroop, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3177
Sudesh Raj v. Pushpa Kaushal, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3179
Surender Kumar v. Pankaj Bansal, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3181
Surender Kumar v. Pankaj Bansal, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3182
Suresh Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3186
Surinder Mishra v. H.P. University, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3200
Sushil Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3210
Swaran Singh v. Ravi Singh, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3180

Tek Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3203

Trilok Nath v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3209

Triloki Nath Gupta v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3255
Uttam Chand v. Anil Kumar, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 3176

V.K. Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3251

Vijay Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3228
Virender Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 3208
Yuvraj Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 3207

Jharkhand High Court [6]

Adhunik Power & Natural Resources Ltd. v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025
SCC OnLine Jhar 2948

New R.B. Coke & Coal (P) Ltd. v. Central Bank of India, (Rajesh Shankar, J.), 2025 SCC OnLine
Jhar 2945

Rajiv Ranjan Singh v. Jharkhand State Housing Board, (Anil Kumar Choudhary, J.), 2025 SCC
OnLine Jhar 2944

Samra Manjhi v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2949

Tata Capital Housing Finance Ltd. v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine
Jhar 2946

Umesh Sharma v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 2947

Jammu and Kashmir High Court [3]

A.K. Engineer & Contractor (P) Ltd. v. State (UT of J&K), (Arun Palli, C.J.), 2025 SCC OnLine
J&K 742

Deepak Sharma v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine J&K 743
Naseer Ahmad Sheikh v. J & K Bank Ltd., (Javed Iqbal Wani, J.), 2025 SCC OnLine J&K 744
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Karnataka High Court [8]

Abhiman Apartment Coop. Housing Society Ltd. v. Kasim Sab Peersab Nadaf, (Sreenivas Harish
Kumar and Ramachandra D. Huddar, JJ.), 2023 SCC OnLine Kar 1578

Abhishek v. State of Karnataka, (R. Nataraj and Rajesh Rai K., JJ.), 2025 SCC OnLine Kar 12648
Balakrishna K.P. v. K.P. Puttaraju, (Vijaykumar A. Patil, J.), 2025 SCC OnLine Kar 12654

City Union Bank Ltd. v. Karnataka Sahakari Sakkare Karkhane Ltd., (R. Nataraj and Rajesh Rai K.,
JJ.), 2025 SCC OnLine Kar 12652

Mustafa v. State, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 12650

Sarojini Narasinganavar v. State of Karnataka, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar
12653

Shankara v. State of Karnataka, (R. Nataraj and Rajesh Rai K., JJ.), 2025 SCC OnLine Kar 12649
Thomas Mathew v. Prasannarenukaswami, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 12651

Kerala High Court [45]
Aaa v. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 5445
Abhilash A.A. v. Piramal Finance Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5452

Abraham Zacharia v. Debt Recovery Tribunal 11, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker
5432

Anitha T.K. v. Bank of Baroda, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5448
Asharaf Yousef v. SBI, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5455

Asif Azad v. Shafna C., (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 5458

Binu R. v. Indusind Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5443

C. K. Ravi Kumar v. John Franklin, (M.A. Abdul Hakhim, J.), 2025 SCC OnLine Ker 5431

Chandran v. M. Sajeevan, (A. Muhamed Mustaque and Johnson John, JJ.), 2025 SCC OnLine Ker
5436

Devasya v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5426

Ernakulam Jilla Autorikshaw Drivers Coop. Society Ltd. v. SBI, (Mohammed Nias C.P., J.), 2025
SCC OnLine Ker 5442

Harinarayanan v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5425
Jafar v. Urban Coop. Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5446
Jamsheer K. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5422
Jayakumar K.P. v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5444
K. Muhammed v. State of Kerala, (Viju Abraham, J.), 2025 SCC OnLine Ker 5439

L. Sreelatha v. Kerala State Coop. Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker
5453

Nittu C.K. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5418

Niyas v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5424

Papson K. v. South Indian Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5456
Prakash K. v. SBI, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5457

Rakhee K.V. v. Canara Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5438
Ratheesh v. Canara Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5440
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Riyas v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5417
Saji V. John v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 5429
Sanal Satheesh v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5414

Satheesh Chandran M.R. v. State of Kerala, (Raja Vijayaraghavan V. and K.V. Jayakumar, JJ.),
2025 SCC OnLine Ker 5437

Sayyad S.A. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5416

Seyid Nabeel Ahammed v. Union of India, (Raja Vijayaraghavan V. and K. V. Jayakumar, JJ.), 2025
SCC OnLine Ker 5428

Shafeek v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5419

Shahana Mambai v. Inspector of Customs, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5423
Shahid Mohammed v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5421
Shaji P. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5420

Sibi R. v. Mahindra Rural Housing Finance Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker
5441

Sreejith v. State of Kerala, (Gopinath P., J.), 2025 SCC OnLine Ker 5427

Sreekantan v. Kerala State Coop. Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker
5454

Sreeraj G. v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 5430
Umadevi v. Canara Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5451

Usman v. Vidya Academy of Scince & Technology, (Mohammed Nias C.P., J.), 2025 SCC OnLine
Ker 5433

V.J. Chacko v. K.V. Peter, (K. Natarajan, J.), 2025 SCC OnLine Ker 5434

Vaishnavi D. v. Kerala State Coop. Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5450
Vilasini v. Kerala State Coop. Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5447
Vimal Roshan Wilfred v. UCO Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5449

Xavier John (Dr.) v. P.C. Thampi, (A. Muhamed Mustaque and Johnson John, JJ.), 2025 SCC
OnLine Ker 5435

Zainul Abideen Karumbil v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker
5415

Madras High Court [62]

A. Geetha Muthulakshmi v. T.N. Public Service Commission, (C. Kumarappan, J.), 2025 SCC
OnLine Mad 3467

A. Kalimuthu v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 3452

A. Palpandi v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 3466

Anbazhagan v. Accountant General (A&E), (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3475
Arvind Bagrecha v. G. Selvaraj, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 3427

B. Arul Jothi v. Rajendran, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3433

Britto Primary School v. Dr. A. Karuppasamy, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3436
C. Baskaran v. T.J. Chinnappa Reddy, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 3423
Canara Bank v. Dewa Properties Ltd., (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 3424
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Cholamandalam Investment & Finance Co. Ltd. v. Dipan Kumar Patel, (Abdul Quddhose, J.), 2025
SCC OnLine Mad 3420

CTO v. Tvl. Brandgalli, (Dr Anita Sumanth and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 3446
D. Suganya v. State of T.N., (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad 3461
Durai v. State, (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad 3439

E. Balasubramanian v. State Express Transport Corpn. T.N. Ltd., (Shamim Ahmed, J.), 2025 SCC
OnLine Mad 3474

Esakki Muthuraja v. District Revenue Officer, (S. Sounthar, J.), 2025 SCC OnLine Mad 3450

G. Thirumurugan v. Union of India, (S.M. Subramaniam and Dr A.D. Maria Clete, JJ.), 2025 SCC
OnLine Mad 3447

Ganesan v. Tahsildar, Kadaladi Taluk, (S. Sounthar, J.), 2025 SCC OnLine Mad 3453

Jayapriya v. Authorization Committee (Transplantation), (S. Srimathy, J.), 2025 SCC OnLine Mad
3455

K. Hari Prasad v. State Level Scrutiny Committee-111, (J. Nisha Banu and M. Jothiraman, JJ.), 2025
SCC OnLine Mad 3473

K. Raviv. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 3478
K. Vishnukumar v. Registrar of Societies, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 3472

Kaleeswari v. Director General of Prison, (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025
SCC OnLine Mad 3465

Kaliamoorthy v. Accountant General (A&E), (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3476
Kannagi v. Tahsildar, Thirumayam Taluk, (S. Sounthar, J.), 2025 SCC OnLine Mad 3456

Kimari Girija v. Nandakumar, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3431

Kumar Builders v. Greater Chennai Corpn., (N. Mala, J.), 2025 SCC OnLine Mad 3471

M. Gnanaraj v. Tahsildar, Palayamkottai Taluk, (S. Sounthar, J.), 2025 SCC OnLine Mad 3449
M. Kennedy v. S.K. Prabahar, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3434

M. Muthupandi v. Collector, (S. Srimathy, J.), 2025 SCC OnLine Mad 3459

M. Rajalakshmi v. Supriya Sahu, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3430

Maddock Films (P) Ltd. v. BSNL, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 3425
Manivel v. Tahsildar, Kadavur Taluk, (S. Sounthar, J.), 2025 SCC OnLine Mad 3454

Mathew Oommen v. Church of South India, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 3442
Mohan v. V. Deepika, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 3438

N. Annapoornam v. Registrar General, (R. Subramanian and K. Surender, JJ.), 2025 SCC OnLine
Mad 3468

Natchiyammai v. Tahsildar, Thirumayam Taluk, (S. Sounthar, J.), 2025 SCC OnLine Mad 3457
P. Kannappan v. Sri Green Productions, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 3428
Pandi v. Commr. of Labour, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 3464

R. Annalakshmi v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 3451

R. Dominic Sahaya Rajan (Dr.) v. Dr. C. Poornachandran, (Shamim Ahmed, J.), 2025 SCC OnLine
Mad 3435

R. Muthukumar v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 3477
R. Ramkumar v. Union of India, (P. Dhanabal, J.), 2025 SCC OnLine Mad 3479
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R. Raviv. S.K. Pari, (S. Srimathy, J.), 2025 SCC OnLine Mad 3443

R. Selvakumari v. Back Ward Classes Welfare Department, (Shamim Ahmed, J.), 2025 SCC OnLine
Mad 3463

R. Thirugnanasambandamoorthy v. N. Durai, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 3445
R.C. Primary School v. Pradeep Yadav, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 3432

Rathinasabapathy v. R. Gowthamy, (R. Suresh Kumar and P. Dhanabal, JJ.), 2025 SCC OnLine Mad
3421

S. Jeyakumar v. District Revenue Officer, (S. Sounthar, J.), 2025 SCC OnLine Mad 3458
S. Krishnamoorthy v. S. Dhanapal, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 3444

S. Krishnaveni v. High Court of Madras, (R. Subramanian and K. Surender, JJ.), 2025 SCC OnLine
Mad 3469

S. Yogambal v. Elementary Educational Officer, (Dr A.D. Maria Clete, J.), 2025 SCC OnLine Mad
3462

S.P. Hariharasudhan v. State, (S.M. Subramaniam and Dr A.D. Maria Clete, JJ.), 2025 SCC OnLine
Mad 3448

S.P.M. Infra v. J. Kalaivani, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 3429
Salem Jayakar Uma v. S.J. Govardhan, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 3418
Saravanan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 3441

Super Cassettes Industries (P) Ltd. v. BSNL, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine
Mad 3426
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